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Government of Bihar
Department of Mines & Geology

Letter No-... Y1 /M, Patna, Dated-........ Kb] 2023

From,

Md. Nayyer Iqubal. 1AS
Director, Mines.

To,
CONSULTANT (JUDICIAL),
National Green Tribunal.
Faridkot House, Copernicus Marg,
New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Response in compliance of Hon'ble NGT order dated-06.01.2023 passed
in O.A. No. 587/2022 Krishna Kumar Ram & Ors. Vs. State of
Bihar & Ors

Respected Sir,

I am enclosing herewith the response on behalf of Respondents no.
1 (State of Bihar through Chief Secretary Government of Bihar) and
respondent no. 2 (Director, Mines) in compliance of Hon'ble NGT order dated
06.01.2023 in O.A. No. 587/2022 Krishna Kumar Ram & Ors. Vs. State of
Bihar & Ors.

Kindly acknowledge the same.

—_——

Director, Mines NYATES
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T Original Application No. 587 of 2022

Response on behalf of Respondents no. 1 (State of Bihar through Chief
Secretary Government of Bihar) and respondent no. 2 (Director, Mines)
in compliance of Hon'ble NGT order dated 06.01.2023 in O.A. No.
587/2022 Krishna Kumar Ram & Ors. Vs. State of Bihar & Ors.

I, Md. Nayyer Iqubal, aged about 57 years, son of M.A. Wadood, resident of
Bari Path, Noori Masjid, Nafis Colony, Samapatchak, P.S.-Pirbahore, Dist.-

Patna, do hereby solemnly affirm and the state as follows:

1. That at present [ am posted as Director, Mines and Geology Dept., Govt. of
Bihar, and as such am well acquainted with the facts and circumstances of

the present case.

Background:-

. That the Hon'ble NGT in O.A. No. 587/2022 has considered the
letter petition as original application, complaining that illegal mining
is being carried out in the area of Samra labheda Panchayat everyday
which is eco-sensitive zone of Balmiiki Tiger reserve and the
concerned officers/official are not taking any action despite making

of complaints to them repeatedly.

7. That in compliance of direction passed by the Hon'ble NGT vide

\ order dated 21.09.2022 joint committee comprising of representative

‘bf the Director Mines and Geology Department, the State of Bihar,

DFO, Bihar State Pollution control Board and the District
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Magistrate, Balmiki Nagar, Bihar conducted joint inspection/ site
visit on 03.11.2022 and joint inspection report submitted in Hon'ble
NGT.

3. That during joint inspection dated 03.11.2022 no illegal sand mining
was found and the applicant/ complainant informed that illegal sand
mining was being carried six month ago. Also, some other villagers
stated that the sand mining was being done earlier and not at present.
There was complained regarding illegal sand mining on Semra
Labdeha against which an FIR bearing number 51/2022 in Piprasi
PS.

4. That the Hon'ble NGT vide order dated 06.01.2023 has issued
directions to filled response of respondents. The operating part of

order dated 10.11.2022 is reproduced as below :-

.......... 4. In view of the averments made in the application and
observations made in the report, we consider it appropriate to have
response of (1) the State of Bihar, through Chief Secretary,
Government of Bihar; (2) Director Mines and Geology Department,
Government of Bihar; (3) the BSPCB; (4 the Divisional Forest
Officer, Bagah Forest Range, West Champaran and (5) the District
Magistrate, Balmiki Nagar, Bihar, who stand impleaded as
respondents No. 1 to 5. The Registry is directed to prepare and attach

memo of parties to the application and issue notices to respondents

Y T no. 1 to 5 requiring them to file their reply/response within two
.-‘"% 10 j/io

\(\‘\ L ——

c}nonths at judicial-ngt@gov.in preferably in the form of searchable
F/OCR supported PDF and not in the form of Image PDF.

2|Page




194

Response :-

1. That the District Magistrate, West Champaran inspected site in
question on 08.02.2023 along with Superintendent of Police,

Divisional Forest Officer and other Officers.

2. That during inspection on 08.02.2023 neither mining activities nor any
sign of illegal mining was found. It was also decided by the District

Magistrate, West Champaran to establish a check post in this area.

A copy of inspection report
dated 08.02.2023 is annexed
herewith and marked a~

Annexure-'A’.

3. That it is stated that Mines Inspector, West Champaran also conducted

regular inspection to ensure no illegal mining being conducted.

A copy of inspection report
dated 07.02.23, 20.12.2022,
28.10.2022, 28.02.2023,
17.01.2023 are annexed
herewith and marked as

Annexure-'B' series.

4. 1t is appropriate to mention here that the proactive steps of the State of

Bihar is evident from the fact that it has been pleased to amend the

520140 . Bihar Minerals (Concession, Prevention of Illegal Mining,
i -‘e Bt _: % ‘_ . .
:/ _, ! ";‘;I'ransportatlon & Storage) Rules, 2021, thereby amending the Rule 56
= !" RSPV 4 -1'§vying compensation to deal with cases of illegal sand mining in the
7N AW Ay 5
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entire State in conformity with the order dated 26.02.2021 passed by
this Hon’ble Tribunal in OA No. 360 of 2015 in the matter of National
Green Tribunal Bar Association vs. Virender Singh (State of Gujarat).
Thus, the State of Bihar is the first state to comply with the directions
of this Hon’ble Tribunal to curb all forms of illegal sand mining in the

State.

5 That it is most relevant to submit here that the amended Rule 56 in
light of order dated 05 .04.2019 passed by this Hon’ble Tribunal in OA
No. 360 of 2015, gives power to compound the offence committed in
contravention of the said rule, on payment of cost of mineral and
compound fee, as detailed in the chart in the Rule 56. The said chart is

reproduced herein below:

SL.No. Vehicle/ Equipment I Compound Fee
(in Rs.) Per Unit
1 Tractor Trolley 25000/-
2i Matador, Half Truck 407,608 50000/~
3. Full Body Truck/ Dumper 100000/~
(Hydraulic 6 wheeler vehicle)
4. | 10 or more than 10 wheeler vehicle 200000/-
3 Crane, Excavator, Loader, Power 400000/-
hammer, Compressor, Drilling
Machine, etc

6. Tt is submitted that the State of Bihar has taken strict view of the

: ,ﬂ -+ _-illegal mining activity and its transportation activity.
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7. Tt is submitted that the respondent State has been routinely monitoring
the progress with regard to the against taken for prevention of illegal

mining in the State of Bihar.

8. That, 1 have gone through the contents of this response anu

understood the same.
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GOVERNMENT OF BIHAR
e-Court Fee

DATE & TIME : 15-MAR-2023 10:13:27

NAMES OF THE ACC/ REGISTERED USER : THE BIHAR STATE COOPERATIVE BANK LIMITED: | X
LOCATION : CIVIL COURT PATNA
e-COURT RECEIPT NO : BRCT1501C2311K766 2 }
e-COURT FEE AMOUNT : 295 : =i '

{ Rupees Ninety-Five Only) ’7

RO IR a

fm r
| C,j i
Statutory Alert : The authenticity of this e-Court fee receipt should be verified at www.shcul‘asg’i

details on this teceipt and as available on the website-renders it invalid. In case of any discre|

lAuthority. This receipt is valid only after verification & locking by the Court Official. N
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@ Warning @

“The contents of this certificate can be verified and authenticated world-wide by any members of

the public at www.shcilestamp.com free of cost.”

“Any alteration to this certificate renders it invalid. Use of an altered certificate without all the

security teatures could constitute a criminal offence.”

“This document contains security features like coloured background with Lacey Geometric
Flexible patterns and Subtle Logo images, Complex ornamental design borders, Anti-copy featu-e,

the appearance of micro printing, watermark and other Overt and Covert features.”
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Note cam lite
285 : null, Semralabedaha,Bihar,India
_umz.n_._ﬁ_wa 27° 3'52.96" N
Longitude : 84° 2' 26.34"E

g

Altitude : 11.793403 meter
Date: 17/01/23 05:36 PM

Acctracy 3 216 mete













